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PUBLIC ANNOUNCEMENT
[Regulation 12 of the Insolvency and lhnkmplu
Board of India (Liquidation Process) Re

FOR THE ATTE
NIBULA PRINT AND PACK PVT.

PARTICULARS DETAILS

K NAME OF CORPORATE DEBTOR mu PRINT AND PACK PVT. LTD.

Z Eule of Incerporation of (,uwaw Debloe 13 09 HEG

[2] Authorlly Lnder which Carparate Debtor Req\:"' of Companies, Delhy

I Incorporated Rgoste'ed | B

[ 4] Corporate Identty No. / Lmited Liabilly | UT4899DL1388PTC033302
Igentification No. of Corporate Deblor
Address of the registered office & ;rn:oafC-zL'S Prasant Vihar, New Delly 110085
office {if any) of Carporate Debtor

o

| 6| Date of closure of Inscivency 122.04.2024
Resolution Process
7| Ligudation commencement cale | Date of Liquidation Order: 22 04 2024
| of Corporate Deblor Date of receipt of order by liguidator : (2.05.2024
§ | Name & Regstraton Number of Insahvency 'Shiv Nandan Sharma
Professional acting as Liquidator Regn. No: IBBI/IPA-O01! IP-P0036472017-2018/10641 \
i gy = | AFA Valid till : 06.11.2024
9 | Address and Email of the iquidator 129, Ground Fioor, Naveevan Vihar
as regstared with the Board Near Aurobindo Coliege. New Dehi 110017
Email: sharmasn@gmall.com
10 Address and e-mail o be used for 129, Ground Floor, Navieevan Vihar
corraspondence with the lquidator Near Aurabinda College, New Delhi 110017
| Email: nibula. iquidatien@gmail.com
11| Last date for submission of Clams 131.05.2024

— \ohce s hereby given that the Hon'ble Nafiona Compan, y Law Trbunal, Bench No. || New Delhi haﬂ
rdered  1he commencament of liguidation of the Nibula Print And Pack Private Limited on 22nd |
April, 2024,
The stakeholders of Nibula Print And Pack Pvt. Ltd. are hereby called upon to submit ther clams |
| with praof on or befare 31st May, 2024, tothe liquidator at the address menticned aganstitlemNo.10. |
| The financial creditors shall sybmét ther claims with proof by efectronic means only. All other urdnofs w
may submit the claims with the proof in person, by postor by elactronic means

Submission of faise or misleading proof of claims shali attract penalties. Sdi-|
Shiv Nandan Sharma ‘

Date : 02052024 Regn. No.:IBBIIPA-001/ IP-P00384/2017-2018/10641

| Place : New Delhi AFA Valid till : 06.11.2024 |
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SHIV NANDAN SHAR'W{A
Insolvency Professiona
18BI Regn. No. 1BBI/IPA- 00‘1/
1P-P00384/2017-18/ /10641
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SHIV NANDAN SHARMA
Insolvency Professional
18BI Regn. No. 1BBl/1PA-OOl/
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